
GOVERNMENT OF MEGHALA YA 
LAW (B) DEPARTMENT 

***** 
NOTIFIC ATION 

Dated Shillong, the 30th January, 2023. 

No. LJ (B) 68/2012/57-In the interest of public service and in exercise of the powers 

conferred by sub-section (2) of Section 20 of the Code of Criminal Procedure 1973, the 

Govemor of Meghalaya is pleased to appoint the following officers as the Additional District 

Magistrates within South West Khasi Hills District-

1. Shri. Banteilang J. Kharshandy, MCS, Additional Deputy Commissioner. 

2. Shri. Mayborn Diengdoh, MCS, Additional Deputy Commissioner. 

No. LJ (B) 68/2012/57-A, In the interest of public service and in exercise of the powers 

conferred by sub-section (1) of Section 20 of the Code of Criminal Procedure 1973, the 

Govemor of Meghalaya is pleased to appoint Shri. Keith Tennyson Nongsteng, MCS, 

Assistant Commissioner as the Executive Magistrate within South West Khasi Hills District. 

This Notification shall come into immediate effect until further orders. 

Sd/-
(C~Til V.D. Diengdoh), 

Secn:tar: to the (i(lVl. 01' Meghala);\. 
I.a\\ (Il) Departl11ent 

Memo No. LJ (B) 68/2012/57-B Dated Shillong, the 30 lh January, 20B 
Copy forwarded to:-

I. The Deputy COlllll1issioner, South West Khasi Hills District, Mawkyrwat with 
reference to your JeUer No. SWK.IS/.IlJD/20 12/149, dated 23,01.2023 . 

.., The Director uf Printing & Sl<Itiollcry. Meghal,rya. Shillung r()r puhlicatl()n or 
Notilicati()1l ill the Meghalaya Cj<'lI.ellc. 

3. Personnel & A.R . (A) Department for inrormation . 
4. The Officer concerned. 

Y120 (Data Entry Operator) Law (A) Department for uploading the Notitication in the 
La w Department we bs i te. 

By order etc.. 

Deputy Secretary to the Ciovt. or Megha\aya. 
~ . Law (B) Department 


